Annexure-9

Name of the corporate debtor: MOUNTAIN EDGE TOURS AND HOLIDAYS PRIVATE LIMITED; Date of commencement of liquidation: 25.06.2024;List of stakeholders as on: 24.08.2024

List of other stakeholders, if any (other than financial creditors and operational creditors)

(Amount in )
Details of claim received Details of claim admitted Amount of
Cat f stakehold
G ‘:_;ge(;::;; ssh:r:hzl d::: Amount covered |Whether lien / A ¢ % share in Amount of ?r:llftual Amount of |Amount of
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As per IBBI Notification "In case a
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